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dontble Mr, Zystice B.C, Saksena, V.C.
Han'ble Mr, 4, Bas Gupla, A,

-

' for the decisicm on this fieA., ses the
sommon judgment paseed in the leading case Ravi
$hanker Malviyu and othars Varsus Un’on of Indim und

others passed on 16,1,1995, in terms of the said .
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CORAM: Hon'ble Mr, Justice B,C, Saksena, VICE CHAIRMAN,

Hon'ble Mr. S.D09e Gupte, MEMBER (A)

B e e = ——-

ORDER (ORAL )

By. Hon'ble Mr, Justice B,C, Saksena, VICE CHAIRMAN,

1. This 0.A involves identical questions
of fact end law as indicated in various other 0.As which

have alsc been listed today, Sri A. N. Sinha, Sri PN,
Khare and Mrs, ATti Rgje counasl for the applicants in

these qimili'r petitions have stated bafn.r:a us thet this
O.A is covered by our decision dated 23rd September 1994
passed in 0,A, No. 1329/94 P.K. Roy Versus Union of India
and others as alsp the decisfon in Rama Bhnnkar. Tewari

Vegpsus Urﬁ.nn of India and others D.A, No. 1765/94 decided

an B.12.1994,
|

i

i. In view of the said submissions, we direct
that this 0.A shall be governed by our decision dated
8.12,1994 rendered in the case of Rama Shanker Tewari (Supra),
In view of the conclusions and observations -in the aforesaid

decision, this D.A lecks kn merit and is alse barred by

limitation and is accordingly &ismissed,

By iy TR T . o CERRE N
: ¢ - » aw:::” — 2
.w-{:: e -
MEMBER (A)" VICE CHAIRMAN

ALLAHABAD: DATED: 16/1/1995,

an/
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; 2§, ORIGINAL APPLICATION NO, 1320 OF 1994,

-Masood Kibriya §/o Late Inam Ullah, €

’ R/e €-74 ETB Nagar, Kareli Scheme,

Allahabad,

5
} By Advocate Km, Atti Hlj. ®evesss lppllclnt.
j | 5 : Versus

' 1. Union of Indias,
The Comptroller & Auditor General of Indis,

10 Bahadur Shsh Zafar Marg, — .

i - New Delhi.

'h-\:._'l-

_' 2, The Princip@l Accountant General,

(ARE) I, U.P.

Al l1ahabad,

Se The Accountant General,

(Audit) I, U. P.

Allahabad,

TEE

. e —

esoboveas Hulpondlntl.

By~Adbacltl sriiiiniqt
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J8. ORIGINAL APPLE ATION NO. 1450 OF 1994,

» Wl

L T e

Dulel Chandra Cheydheri,

S/o Late Jnanendra Nath Chaudhuri,

R/e 42 Madhwepur,
A] 1shabad,
P0en S0 lpplicmt.

B)‘ ldvul.‘-ltl Kme lrti Rajﬂq

Versus

1. Union of India,

The Comptroller & Auditor General of India,
10, Bahadur Shah Zafar Marg,

New Delhi-110001,

2, The principal Accountant General,
-

(R&E) I, U.P.

Al lahabad-211001,

3. The Accountant General (Audit) I,

UePe Allahabad- 211001,

soneee H!!pﬂndﬂntﬂ po

L 2

By Advocate Sri

us

e

R — " o ————— i W Ty e e i e —
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15& ORIGINAL APPLIC ATION NO., 1421 OF 1994.

Anurag Kumar,
s/o Sri S,P. Sinha, = _ .
R/o0 233, 01d Bairahma,

Allahabad,

eon s ‘ppliﬂlnt-

By Advocate Sri AN, Sinha,

Versys

-

1. The Comptroller and Auditor General of India,
10, Bahadur Shah Zafar Marg,

New Delhi.

————

2, The uUnion of India through the Secrstary,,

Mministry of Finance, Department of Expenditurs,

New Delhi.

3. The Union of India through the Secretary,
Department of Personnsl, Public Grievances,
Pensions, Ministry of Home Affairs,

New Delhi.

4, @he principal Accountent General,

Office of the A,G.(AXE) I, U.P. |
- i

Al lehabad,

eeseess Respondents,

f

|

: |
By Adyvocate L 3 e \\ \¢ !
' [

Rk
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1%. ORIGINAL APPLICATION NO. 1420 OF 1994,

Ep——— S — AT i

T

Krishna Chandra Rai, $/o Late Babu Mahadev Prasad Srivastava,

Senior Audit Officer,

0ffice of the AG.(Audit) I,

U.P. alllh.bld'
R/o House No. 11}, Rani Mandj,

Allahabad- 211003,
. lu; oe e ﬁppliCIﬂt,

By Advocate Sri AN, Sinha.

versus

1. The Comptroller & Auditir General of India,
10, Bahadur Shah Zafar Maerg,

HBU_DEIhlo

2. The uUnion of India,
through Secretary,
mMinistry of Finance, Department of Expenditure,

New Delhi.

3., The Union of Indis,
through the Secretary,

Department of Personnel, Public Grievances & Pensions,

ministry of Home Affairs,

New Delhi.,

4. The principal Accountant General, Office of the A.G.

(AXE) I, Allahabad.

5. The Accountant General U.Pe. (ludi-t-) I,

0ffice of the A,G(Audit )I, UPe Allshabad.
\ PSR S KRR Rﬂp

Qo

ondents e«
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- YB. ORIGINAL APPLICATION N0, 1419 OF 1994,

i 1. Union of Indias,

- 17 -

Ram Briksh Lal Srivastava,

&0 Kamte prasad Srivastavs, «

A<110 Mehdaurli Housing Schems,

Al llhab.d &

cesnsne Applicant.
By Advocate Km. Atri Raje,

j Versus

The Comptroller & Auditor General of India,
10 pahadur Shah Zafar Marg,

New Delhi, . 'L

L

2. The principal Accountant General,

(A%E) I, U.P. Allahabad,

3, The Accountant General,.

(Audit) I, U.P.

Al lahabad,.

T

4. The Accountant General, u

(Audit) 1II, U.P.

Allahabad,

eseses Respondents,

By Adyvocate Sri N.B, Singh.
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ORIGINAL APPLICATION NO, 1393 OF 1994,

i =T i,

Jagdish Prasad Shukla,

%o Sri B.D, Shukla,

R/o A=142 mehdauri Coleny,

All ahabad ™

L N NN Y applil:ﬂﬂt.

By Advocate Km, Arti Raje

2,

3.

4,

Versue

Union of India,
The Comptroller & Auditor General of India,
10 Bahadur Shah zZafar Marg,

New Delhi.

The Principal Accountant Genaral,

(A%E) I, U.P. Allahabad,

The Accountant General (Audit) I,

U.Pe Allah8bad,

@he Accountant General (Audit) IJ,

Urp [ llllhihld.

setene oo, Rﬂﬂpqﬂﬂﬂntic

Advocage STiceses

R0
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14 ORIGINAL APPLICATION NO, 1330 OF 1994,
Ay e —. e e iy
Dashrath Prasad, /o Shri Ram Kishore Misra,
o 117 B, Meerapur,
Allahabad, ‘ AR . _
®ossee Appliclnt-
By Advocats Sri AN, Sinha, ‘
Versus

1« The Controller & Auditor General of India,
10, Bahadurshah Zafar marg,
New Delhi,

2. Union of India
through the Secretary,
Department of Expenditure,

New Delhi,

-

"3 Union of India,

through the Secrstary,

Department of Personnel, Public Grievances & Pensions,

Ministry -of Home Affairs,

Nrew Dslhi.

4. The Principal Accountant General ,0ffice of the A,.G,

(A%E) I, Allahabad,

S The Accountant General (Audit) I,

Office of the A,G. Audit I,

All ahabad,

By Advocate Sri N.B, Singh., *eesssscses Respondents,

\M, |

——
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1. ORIGINAL APPLICATION NO. 1425 OF 1994.

W

Smt. Sneh Lata W/o Late Sri Syrendra Kumar,

Retired Senior Audit Officer,

Office of the A.G.(Audit) I, U.p,
Allshabad, R/o 76/B~1, Sohbatia Bagh,

Allahabad= 211006,

By Advocate Sri A.N, Sinha. eevsss, Agplicant,
Versus
1. The Comptrollet and Auditor General of India,
10, Bahadur Shah Zafar Marg,

New D'lhil

2. The Union of India through the Secrstary,

Ministry of finance, Department of Expenditure,

New Dhlhi.

Se The Union of India through the Secretary:
Department of Personnel, Public Grievances and Pensions,

Hiniltry of Home lff.ir" New Dﬂlhio

4. The Principal Accountant General,

Office of the A.G,(AXE) I,

Allahabad,

Se The Accountant General U.P. (Audit) I,
Office of the A,G.(Audit) I, U.P.,

 Allahabad,

dap0pay -

By Advocate Sri \

Respondents,

= - . & T e e — B e e . W i e T _J
—— e _'T"_,:""mk_. - - a . d‘!‘ %
. N T R e o e

Lp i T T T £ W g J
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12. UglﬁlﬂﬁL APPLICATIDON NO, 1295 OF 1994,

KeP. Pandey §/0 Late 5ri R.C. Pandey,

o o
R/o'Tilak Bhawan' 1452 K, Kidwai Nagar, .

Bhardwaj Puram, -Allahabad,

By Advocete Sri A.N. Sipha. eceeese Applicant,
Versus
1. The Cnmtruilnr and Auditeér General of india,
10 Bahadur Shih“anlr Marg, =4
New Delhi.
2, The Union of India through the Secretary,
Ministry of Finance , Depsrtment of Expenditure,

New Delhi. X

3. The Union of India through the Secretary,
8
D-partpunt of Personnel, Pybklic Grievances,

Pensions, Ministry of Home Affairs,

New Delhi.

4. The Principal Accountant General,

Office of the A,G,(A%E) I, U.P.

Al) ahabad,

S, TAH Accountant General U.P. (Audit) I,
~ Office of the A,G, (Audit) I, U.P,
A{inhahaﬂ.
....}. Respondents,

By Advocate Sri N.B, Singh,

| o

|
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.F 19« ORIGINAL APPLICATION NO. 1271 OF 1994.

" T

Ashok Kumar Srivastava,
e !r— -_———ﬁfn—t!tu_Sri'H'fdln;Lul Srivast ava,
R0 4/483, Jhunai Avas Vikas Coleny,
i Phase-II1, Sector-4,

alllhlb.d*?:‘Sﬂﬁa

Qe dove Appl-'lGMt.
By Advocate Sri A.N., Sinha. '

Versus

1. The Comptroller end Auditor General of Indis,

10, Bahadur Shah Zafar Marg,

s ela——

]: New Delhi.

2, The Unicn of India through the Secrsetery,

Ministry of Finance, Department of Expenditure,

“n e —— I

New Delhi.

: 3. The Union of India through the Secretary,

Oepartment of Personnel, Public Grievances Pensions,

r L. ]
e s ey, b g

Ministry of Home Affairs, New Delhi,

4. The Principal Accountant General, Office of the A,G.

(A &€) I, U.,P. Allahabad, °

ecesne RlﬂpﬂndﬂﬂtS-

By Advocate Sri N, B, Singh.
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19. ORIGINAL APPLICATION NO, 1422 OF 1994,
— |

e L

. Ramesh Kymar Misra, S/e Sri S,a, Misra,

R0 m,G., Mafg, Allahabad,

=

.ctq--- Applll:llt.
¢
By Advocate Sri AN, Sinhl.

Versys

1. The Lomptroller and Auditor General of India,

10, Bahadyr *hah Zafar Marg,

New Dalh-t o -

"2+ The Union of India through the Secreyery,

Ministry of Finange Department of-Expenditure; — — -

New Delhi ° ﬁ} f

3. The Union of India through the Sscretary,

Department of Pyblic Grievances and Pensions,

Ministry of Home Affairs, New Delhi,

4. The Principal Accountant General y p,

Office of the a,G, (AsE) I,
Allahﬂbuc

Se The Accountant Generay u,p, (Audit) 1,
Office of the A.G (Audit) I, y.P,
Illahlhﬂd-

e,

LR NN TN ] ﬂaﬂpﬂndﬂﬂt!.
By Advecate srit---
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ﬂﬂ- ORIGINAL APPLICATION NO, 1423 DF 1994,
w
_\*

C.B. khare §/0 Sri Mehadeo Saran,
o R0 341/25 sedipur,

Al lahsbad,

L 1

®0es o0, &pli:'nti
By Advocate Sri A.N. Sinha.

Versys

The Comptroller and Auditor Genera] of India,

10, Bahadur Shah 2afar Marg,

New Delhi,

2, The Union of India through the Secretary,

: Ministry of Finance, Department of E enditure "
n P Xp o
New Dﬂlhi.

3. The Union of Indis through Secretary,
Department of Personnel, public Grievances,

Pensions, Ministry of Home Affairs,

New Dﬁlh’.-

4. The Principal Accountent General,

Office of the A,G. (AiE) I, U.P.
Allahabad,

S. The Accountant General, Aydit I,
O0ffice of the A.Ge(Audit) I,
‘ﬂlllhibﬂﬂ.

etevs.. Respondents,
By Advocate Sri,,,..




- 0 -

®. ORIGINAL APPLICATION Ng, 1442 0F 1994,

Prabal Pratap Singh S/o Sri Ghan Shyam Singh,

R o 1620 Mlopibagh,

L™

- .
e -
"

New Doloney, Allahabaed,
By Advocate Sri AN, Sinhe, eesees, MApplicent,

Verasys

1. The Comptraoller and Auditor Geners] of India,

10, Bahadur Shah Zzafar Marg,
Neuw Delhi.

2. The Union of Indis through the Secre tary,
Mnistry of Finance, Department of E;cp-'_e}n.diture,
New Delhi,

3. The Union of Indjia through the Secretary,
Department of Personnel, Public Grievances,

Pensions, Ministry of Home Affairs,
New Delhi,

4. The Principal Accountant Genera],
Office of the A.G (A%E), U.P. Allahabad,
S¢ The &ccountant General (Audit) I,

Office of -the l.ﬁc' k.liit, U.P,
Allahabad,

Senssvee Rlspnndent:.

By Advocate Sri \




e

g. ORIGINAL APPLICATION NO, 1516 OF 1994,

Indrs Raj,

- k" " i e Sri Lal Nand Lal, _ : j

Ji R/o C~550, G,T,B Nagar,

Kareli, Allehabad,

Bj’ Advecste Sri ‘.N. Sin.h. v ﬂ:lpliclnt. -;

Versus
1. The Controller & Auditor General of Indis,
10, Bahadur Shah Zafar Marg,

: New Dglhi.

!h. 2. Union of India,
through the Secretary,
Department of Expenditure,

New Dllhi ™~

3¢ Union of India,

through the Secretary,

Department of Peraonnel, Public Grievances & Pension,

Ministry of Home Affhérs,

T S - ey gl g el

New Delhi.

4, The Principal Accountant General Office of

the A.G, (A & E) I, Allahabed,

é "
| 1 \ L TY R XYY Rﬂﬂpondﬂﬂt«.-

By Advocate Sri m\
w"
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- /{. ORIGINAL APPLICATION NO, 661 OF 1993,

(o ~ Sk |
U.N. Djh. | :
i %/o Shri Ram Sumiran-Sharma, . |
: R/o 402, Shahganj, ‘

Allahabad,

: | esecss Applicent,
i By Adveocate Sri A.N, Sinha,

Versus /

1. Union of Indie,
The Comptraoller and Auditor General of Indis,

10, Bahadurshah Zafar Marg, 3

New Delhi.

2., The Principal Accountant General Office of
the A.G, (A &E) I,

Allshabed.,

3. The Accountant General (Audit) I,

Office of the A.G, Audit I,

Allahabad,

escee te Raspnndmtu.

By Advocate Sri N,B, Singh.

b
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g. ORIGINAL APPLICATION NO, 1321 OF 1894,

Vistwambhar Nath Sharma,

%o Late Sri S.p, Sherms, _ .

R o 219 01d Prestam Nasgar,

Allahabad,

SoPasove ﬁ)ﬁliﬂ‘nt.

By Advocate Km, Atti Raje

24

By Advocate Sri

Versus

Union of lndia,
The Comptroller & Auditor General of India, '
10 Bahadur Shah Zafar Marg,

New Delhi.

The Principal Accountant General,

(A%€E) I, U, Allahabad,

The Accountent General (Audit) I,

U.,P. Allahabad,

The Accountant General,

(Audit) 11, UGP,

Allahabed,

esence e, Respondents,

e ——
r — —— g - m s - - el -a T

.‘:’m_’.“'l-:‘:ﬂmﬁﬂ_:' e A i

- —




5 ORIGINAL APPLE ATION NO, 1326 OF 1594,

W

Kailesh Naeth Srivastavs,

/o Late Dr. Rem_Autar Verma, AN
Kidwai Nagar, Allepur,

Allahabad,

Padgs re - ﬂppliﬂlﬂt.

By Advocate Smt, Azti Raje,

Versus

1. Unioniof Indis,

m"r el
; 1
: |
3 i

The Comptroller & Auditor General of Indis,

2

",

10 Bahadur Shah Zafar Marg,

W e

New Delhi.

e . T

2. The principal Acceuntent General,

(A& E) I, U/, Allahabad.
3., Ths Accountent General

(audit) I, UGP,

Allahabad,

9 0gg0 ﬂﬂpﬂndln“ [ ]

B)‘ Advoc ate Sri Y YL

\
| k-

A —— .

e | g——— e —— =
-
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(3. ORIGINAL APPLICATION NO. 1465 OF 1994,

"

T——— T

Raja Babu Jsuhari
!!“ $/o Late Mahabir Prasad,

R/o 97-E/2 Rajeeva Nagar,

Alle&habad,

=

eooveee lppliﬁ.ﬂt-
By Advocate Bmt, Arti Raje,
‘ Versus
i3

1« Union of India,

The Comptroller & Auditor General of India,
10 Bahadur Shah Zafar Marg,

New Delhi-110002,

The Principsl Accountant Gsneral,

(A& E) I, UsPe Allshabad-211001, '

|

The Acceuntant General (Audit) I,

U.P. Allahabad=-211001,

4, The Accountant General (Audit) II,

UeP o ’ Al)l chabad-211001.

1 - _ essesee Respondents,
{ By Advocate Sri

| | R0

1‘4

e .

l‘, !

: ‘l
fl |8 | |
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3- ORIGINAL APPLICATION NO, 1466 Df 1394,
Om Prakssh Mishra S/e Late Shri Gauri Shanker Mishre
' R’e 71-C, Stanley Road, Kamla Negar, <
Al lshabad, )
doeeee .lppliﬂmt- '
By Advocate Sot Arti Raje
& Versus
i
i
1. Union of India,
The Comptroller & Ayditor General of Indis, i

10 Bahadur Shah Zafer Marg,

New Delhi.

..Q-lﬂ:,_

2. The Principal Accountant General,

(A& E) I, UsP. Allahabad, i

1' 3, The Accountant General (Audit) I,

UePe Allahahi °

4. The Accountant General (Audit) II,

by il
B LML o
Sl - =
. 4 R T = b -

UeP o lllahﬂbid o 1

e i b i W
r-_a!:r"'-'-""'n : :,_. w7
A o Sllel s o

cceseses Respondents,

\ 5

By Advocate Sri

.

L
5 F e 7 -._. - R, - W L p——— g iy T i |
e 1 e R e e = . e e g' it
. - -~ . e = 2 " ) : 2
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ALONGWI TH

2, 0.,A, No, 778 of 1994,

P.Ne Tripathi, Senior Accounts Officer,
0ffice of the A,G. (AXE) I, Allahabad,

S/o Ram Chendra Tripathi, R/e 13 D Tagore Town,

Allahabad,

evee e lpplinmt.
By Advocate Sri AN, Sinha,
Versys
1, The Comptroller & Auditor General of India,
10 Bghadur Shah Zafar Marg,

New Delhi.

2. The Union of India through the Principal Secrstary,
Ministry ef Finance, Department of Expenditurs,

New Delhi.

The Unien of India through the principal Secretary,
Department of Personnel, Public Grievances and

' pensions, Minjistry of Home Affairs, New Delhi.

@he pPrincipal Accountant Gereral,
0ffice or the A_G,(R&E) I,

All ahabed,

s i Y YN RIGpDMEﬂt'i

Advocate Sri N.B, Singh.

\W




————

Hk-
o -
;: CENTRAL ADMINISTRATIVE TRIBUNAL r
'Q‘.‘ _ALLAKABAD BENCH, AL, AHARAD,
Allchabad this the day j6th Jenuery 1695,
t£> uﬁlﬁiwﬁL APFLICATION NU. 986 of 1994,
. ey x = 1. Ravi Shonker Malviya, _fﬁﬁ 1
Senior Accounts Officer, : |
dffice of A,G,(A&B)II Allzhabad, S /o
Std Bhole Nath Meluiya, R/o 29/1 Shilrkhens, |
Teliarpanj, Aaljahebad, : ;
2o K.. Mishre, Senior Accounts Ufficer,
Office of the R,G,(ARaB) IInd Allahabad, §
| s S/0 Sti Ra kyare Mishra, R/o 117-F/2-B/{Meeripur, .
= Allehsbad,
3. Bechan Ram, Scnicr Accwunts Cfficer, «"!‘
O - Uffice cf Lthc A,G.(A&B) RInd Allzhabad,

~
i S/u Sri D.Rem, House no. 18/8 Malak R 3, Rexnhagh,
B

Aili7licbad,

By Advocmie Sri A.N. Sinhz. esees Anplicents,

Versys

A6

The Comptroller end Auditor Genmeral of Indis, (]

L

(:::) 10, Baladurshah 2afar Merg, New Delhi.

2. The Union of Indiz, through the Secrecery,

B e | i p— ._‘___.._-\--i
%

é Ministry of Finance, Depertment of Expenditure,

New Delhi,

5. The Union of India, through the Secrecyary ,

Dejartment of Personnel puolic Grievances & Rensicns,

Ministry of Home Affairs, New Dzlhi,

%‘ 4 The Frincipel Accountsnt Generasl Office of the A LG A&E )1, !
\ Al lzhabad, : Respondsn tg i:
|8 By Advucate Srpi N.8, 5ingh \\ N (
i N .




